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Bulletin Part-I
(Brief summary of proceedings)

Monday, 08 April 2024 /19 Chaitra 1946 (Saka)

Shri Ram Niwas Goel, Hon’ble Speaker in Chair

Special Mention (Rule-280) :
The following Members raised matter under Rule-280 with permission of the Chair:

1.

XUk W

Shri Mohan Singh Bisht

11.22 A.M.: Shri Ramvir Singh Bidhuri, Hon ble Leader of Opposition and Hon ble
Members of Opposition Party demanded discussion on the alleged DJB scam and
started arguing with the Chair.

The Chair requested the Hon’ble Members of Opposition Party to take their seats
but they continued to disrupt the proceedings of the House and displayed placards.

As per the directions of the Chair, the Marshalls escorted Hon’ble Members of the
Opposition Party out of the House.

Shri Bhupinder Singh Joon
Shri Rohit Kumar

Smt. Preeti Jitender Tomar
Shri Parlad Singh Sawhney
Shri Mohinder Goyal

11.41 A.M. : Shri Vishesh Ravi, Hon’ble Member drew the attention of the Chair
regarding non-execution of works by DJB citing Model Code of Conduct.
7.
8.

Shri Dharampal Lakra
Shri Rajesh Gupta

Calling Attention (Rule-54) :

Shri Rajendra Pal Gautam, Hon’ble Member called the attention of the House
towards “shortage of medicines in Mohalla Clinics, Hospitals and Dispensaries of
Delhi Government and apprehension of stoppage of free test facilities in Mohalla
Clinics from April, 2024 due to some concerned Officers” and made a statement.

Shri Sanjeev Jha, Hon’ble Member drew the attention of the Chair on filing of a
complaint by him against staging of protest and giving Media bytes by Delhi BJP
President alongwith Members of Opposition Party at the statue of Mahatma Gandhi in
Assembly premises terming it as breach of privilege of the House and its Members.

The following Members participated in the discussion :

1. Shri Rajesh Gupta

2. Shri Sanjeev Jha

3. Shri Rajesh Rishi

4. Shri Shiv Charan Goel

5. Smt. Rakhi Birla, Hon’ble Deputy Speaker
6. Shri Mohinder Goel

Shri Saurabh Bharadwaj, Hon’ble Minister of Health replied to the discussion.

01.34 P.M. : Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair.



3. 01.34P.M.
4. 02.12P.M.
5. 02.13P.M.
Delhi

08 April, 2024

Short Duration Discussion (Rule-55) :

Shri Madan Lal, Hon’ble Member initiated discussion on “Attempts regarding
imposition of President’s Rule in Delhi in an unconstitutional manner”.

(Shri Rajesh Gupta, Hon’ble Member drew the attention of the Chair on the issue
raised earlier by Shri Sanjeev Jha, Hon ble Member and requested the Chair to refer it
to appropriate Committee.

The Motion was put to vote and adopted by voice-vote.

The Chair referred the matter to Committee of Privileges.)

The following Members participated in the discussion:
1. Shri Akhilesh Pati Tripathi
(The Chair directed to expunge the derogatory remarks made by Hon ble Member)
2. Shri Bhupinder Singh Joon

The Chair expressed his gratitude to the Hon’ble Chief Minister, Hon’ble Ministers,
Hon’ble Leader of Opposition and Hon’ble Members before adjourning the House sine-
die. The Chair also expressed thanks to the staff of Assembly Secretariat, Officers and
staff of various Departments of Delhi Government, Security Agencies and Media for
their cooperation in the smooth conduct of the Budget Session of the House.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

Raj Kumar
Secretary
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